'BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
IPAL BENCH, NEW DELHI
ORIGIMAY A /2014

In The Matter of:
M. C. Mehta
Applicant

Versus

Union of India & Others.

Respondents

Affidavit on behalf of the District Magistrate & Ex- Officio Chairman of the District Ganga Protection

Committee, Purba Medinipur District.
INDEX

Particulars

NGT Order dated 30-04-2019/ notification dated 13.
2017

‘Water Quality Report
‘Municipal Solid Waste Disposal

‘75 [ Construction and Demolition waste

el Bt dcharge
7 | Regulation of Flood Plain Zone
Ang Fenced Account e
Awareness Programme and IE( i
e

Field By

Madhumita Bhattacharjce
Advocate
for the State of West Bengal



District : Purba Medinipur. 37 1 24

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.ANO. 200/2014
(CW.PNO.3727/1985)

(1ANO. 340/2022)

% The Union of India & Ors...... Respondent (s)
vt in form of Affidavit by the District Magistrate and Collector & Ex-
Officio Chairperson of District Ganga Protection Committee, Purba Medinipur
B

1, Purnendu Kumar Maji, son of Mihir Kumar Maji, aged about 57 years, by

ith-Hindu, by ity-Indian, by ion-Service, presently work-
ing for gain as the District Magistrate & Collector, Purba Medinipur, PIN-
721648, do hereby solemnly affirm and state as follows:-

1.1 am the Ex-Officio Chairman of the District Ganga Protection Commit-
tee, Purba Medinipur (WB) as notified by The Gazette of India at New
Delhi, March 07, 2018

2. | affirm that | have consistently complied with the Solemn Orders in con-
nection with O.A No. 200/2014. & LA No. 340/2022, as issued by the
Hon'ble National Green Tribunal, Principal Bench, New Delhi, to the best
of my ability and as per available resources.

3. In compliance of order dated- 21.02.2024 the information as per format
is disclosed as under:




“1. Sewage ManagemeVB 7 1

i) Sewage Generation per day is 2824
MLD

ii) Existing Number Nof Sewage Treatment P\ants/FSTP is NIL
(007 jii) Number of STP/FSTP under Construction is NIL
éo iv) Number of STP/FSTP under renovation is NIL
v) Number of STP/FSTP under Proposal is 01
Note: 1. Proposed Treatment capacity has been considered by
taking into the projected population.

2. To meet up the sewage gap, DPRs are getting prepared
in phases’. The concern department has started survey for
suitable land to setup proposed STP/FSTP in the district.

The above information reveals that though the sewage generated is
28.24 MLD but treatment is NIL as no STP exists.” I this regard it is
submitted that the sewage generated is not being discharged directly into
the river Ganga directly, rather it is being collected in soak pits/ septic
tanks in individual houses, schools, offices, Government buildings etc.

4. In accordance with the directive of the Honorable NGT, Principal Bench,
New Delhi, the report in compliance with the order under OA No.
200/2014 is provided below:-
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) Per day generation of sewage in
each city/town within the Dis-
trict,

b) Quantity of sewage treated per |

day, city / town wise.

‘The number of sewage treatment
plant existing and their capacity
and capacity utilization and mode
of disposal in each ity / town.

d) Quality of discharged treated
sewage from each STP, particular-
1y for fecal coliform.

) Time bound plan to meet the gap,
if any, in generation and treat-
ment of sewage

f) Details of Hotels, Dharmshala
proper consent and discharging

untreated effluent and the action
taken against them.

i, s Bhiich, < T |50

b) As there is no STP at present due to non-availability of
proper land, but there are 25 uncovered high drains.
All these drains discharges sewage water through five
canals, where the concerned department has installed
the screeners to stop the waste from falling directly in-
to the river. All the untreated sewage waste that is
discharged is being cleaned and collected daily by the

department.

As stated by Hal
households withi

Municipality, all 63,290 enumerated

the Municipality have their own soak

pits or septic tanks. No building plan is approved without

i
ties also have soak pits or septic tanks. Sewage generated
from these units is not being discharged directly into the.
River Ganga but is being collected in said soak pits or septic
tanks.

d) Complaint with the standard set by Hon'ble NGT in its or-
der dated 30.04.2019/MOEFF & CC in its notification dated
13102017

©) STP/FSTP is under

proposed |
to mitigate the gapin @ phased manner.

o

No such hotel, Dharmashala and Ashram is situated
on the bank of river Ganga.
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tributaries inabutting_distri
/towns in terms of faecal ot
(MPN/100ml)

&) Water quality n river and 1s~

) Water Quality report including Faecal Coliform for the
month of May & June, 2024 s enclosed as Annexure A.
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T Municipal Solid Waste disposal

a) Per day generation of Solid waste
in each city / town within the
District

2) 168 TPD/ day under Haldia Municipality.




| b) Quantity of solid waste treated

| per day, in each city / town of the
District

©) The gap in treatment of solid
waste

d) Legacy waste and the time bound
plan to treat legacy waste.

€) The manner of utilization of the
treated waste as well as rejects
arising out of remediation of leg-
acy waste.

f) Current status of dumping of sol-
id waste with reference to loca-
tion,

b) 80TPD/day

) S8TPD

d) NA

o NA

f) Existing dumpsite.

T | Construction and Demolition waste

a) Total per day generation of C & D
waste within the District

b) The detail of plant established for
the treatment of C & D waste in-
cluding the existing capacity and

city utilization.

a) 11TPD Generation

b) Segregated fractions are being sold and reused and it is
planned that remaining to be processed in Cluster mode.
Identification of and for the plant is under process.

V. Industrial Effiuent discharge :
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) Number of industrial unit dis-
charging their effluent treated
/untreated in river Ganga and its
tributaries and details of default-
ing industrial unit.

b) Total daily generation of such in-
ustrial waste within the District.
) ‘The manner of treatment of the
industrial waste so generated.

d) The discharge effluent analysis
from the CETP and ETP treating

) 13 nos of Industrial Units discharging their efflu-
ent treated in river Ganga and its tributaries and
details of defaulting industrial units.

b) The daily generation of such industrial waste
within the District i 55526 KL/ day.

©) The manner of treatment of the industrial waste
through Effluent Treatment Plant.

d) The discharge effluent analysis from the CETP and
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the industrial waste lxom Amglh: Tadustrial waste from each outlet.
outlet port allached as Annexure 8
€) The per day generation of indus-
tral solid waste and manner of its &) The report of per day generation of industrial solid
d wacto and manner of ts treatment and disposal is an-
nexed with Annexure C

ab) For the demarcation of Flood Plain Zone in
W.B including this district an Expert Committee was
constituted to demarcate Flood Plain Zones . The report
of the Expert Committee was examined by the lrriga-
tion and Waterways Department for their observations.
The issue was taken up by Chief Secretary in

with the stakcholder departments on 08.07.2022. In
the meeting, it was resolved that it is not practically
possible to implement the flood plain zoning in West
Bengal and that advice would be sought from the Min-
istry of Jal Shakti on how to proceed in the matter. A
Letter was sent to MOJS on 28.07.2022 seeking guid-
ance on flood plain demarcation and management in
West Bengal.

2) 1f the flood plain zone has been
demarcated and the extent of en-
croachment_on the flood plain

zone in the District.

OTAN

‘ gain, a letter also has been sent on
16072058 by the ‘Additional Chief Sccretary of the
Government of West Bengal to the Secretary of the
Ministry of Jal Shakti, Department of Water Resources,
River Development & Ganga Rejuvenation, Government
of India secking guidance on multiple issues regarding
flood plain demarcation and management.

‘ 1) The details of direct discharge of
pollutants by the encroachers by

the side of the river Ganga and its

tributaries in the District.

Bio medical waste :

a)

“The per day total generation of

a) The fotal generation of bio medical waste in the
bio medical waste in the District.

district is 1284.49 Kg/day

b) The manner of its treatment and
disposal. ‘ b) The Bio Medical waste gencrated from the units

is being collected and treated by West Bengal
Waste Management Ltd. (WBWML) through dif-
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Terent disposal process like disinfection through
chemical treatment, autoclaving and finally in-
cineration. Total Bio-medical Waste Treatment
and disposal by Incineration is 1276.73 Kg/day
and by Autoclaving is 7.760 Kg/day

VIL | Mining:

) Number of cases registered with-
in a year against illegal mining in

El

of mining policy of
State and “Enforcement & Moni-
toring Guidelines for Sand Min-
ing” (EMGSM - 2020) and Sus-
tainable Sand Mining Manage-
ment Guidelines 2016,

Two FIR numbers are 0738 dated - 3/11/2023
of Mahisadal PS and 1323 dated 01/10/2023 of
Nandigram PS respectively.

Strict visit and regular raids are being conduct-
ed during day and night both, for ensuring ille-
gal sand mining and smuggling, is kept in
check

Wany speifc complaint i ecived, immediate
inspection cum raid is carried o

Al peesont s s, of ariac s mining
sand blocks are running in this District, one in
the river Haldi ( Sutahata-1l) and two in the river
Rupnarayan (in the block Mahisadal. These
sand blocks are running with prior Environmen-
tal Clearance.

5. An action taken report against 03 nos CPCB identified drains in this district has been detailed

on format. The report s as follows:

Action taken against 03 nos CPCB identified drains in East Medinipur District
SLCOD [  NAMEOF
No| E DRAIN DIST Action Taken
T | RS5 | Drain at Be- Bast Mig- | FSTP proposed low BOD and regular
inberia Ha- napur | tidal zo
rakhali
2| RS6 | Green belt canal | EastMid- | FSTP proposed low BOD and regular
napur | tidal zone
3 | R49 | Jhikhurkhali East Mid- | FSTP proposed low BOD and regular
drain pur | tidal zone
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Any kind of Information-Education-Communication (IEC) activiies program directed by West

)
60‘0 W.Mmmen and extend of utlization of funds received from NMCG:

Bengal State NGRBA Program Management Group(WBSPMG), for which District Ganga Protection
Committee (DGPC), Purba Medinipur received funds from WBSPMG. The District Ganga Protection
Committee, Purba Medinipur has never received any kind of funds directly from the National Mission for
Clean Ganga (NMCG).

Utilization of the amount credited:
The entire fund received from WBSPMG, have been uilized by District Ganga Protection Committee.

Purba Medinipur as per order by Programme Director of West Bengal State NGRBA Program Manage-
‘ment Group (WBSPMG) details are as follows:

Detail of fund release
held in Purba Medi
SL

request 0 DGPC, Pur i

District (From to il date
Sanctioned
Amt.from
WBSPMG (in
Rs.

UCsend 1o

& Date ofevent

Mission Life Cam-
paign on Ganga Pol-
lution Abatement

DG,
Dt 18012024

ia,
Mahisha-

sha-
dal&Kolaghat.

iC,

Dt 18.01.2024

06XXVIDGC,
Dt 18.012024

ta
on Ganga Pollution
Abatement

World Unity Day
2023 on Ganga Pol-
lution Abatement

1,50,000/-

opment Office, Dt 18.01.2024

Kolaghat.

427/2017.
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Annexure:§

ENT DISC] ATED POINT No.&:

“The effluent monitoring is conducted by WBPCB (Haldia Regional Office) on regular ba-
sis as per guidelines and standards of Central Pollution Control Board (CPCB) and as observed,
most of the times the above mentioned industries are meeting the specified standards of effluent
discharge parameters.

A statistical data of the industries & their respective effluent analysis is provided below:
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VI Other Associated activities undertaken by DGPC:

a. Number of Meetings organized (since Inception as on date): 14 no. OF Meetings latest as on

1607202,
SN ate of Westing Number of Mesting

o ar

@ ar

. 225202 0100 pm ar

W TR 0T 0 pm ar

G o0 305, TT00am ar

3 TS 052025, 0300 ar

7 0020535430 pm. ar

@ TO0530%3. 0515 pr. T

@ 7562055, 0500 pm ar

o, 5720, 04 0 pm o

T TR0, 09 G pm T

i 005, 0000 pm ar

B T2 0900 pr o

o T TT30mm o

b, Number of Awareness Programme conducted as per approved Annual Action Plan- component

SI. [ Name of Pro- | Date | Key Components Activiies No. of | Place Name of Conducting

No. | gramme Prog.

T | Ganga  Utsav | 0411, | Cultwal Events focusing on the | 01 | Haldia _Township Dev. Auboriy.
2022 on Ganga | 2022 | importance of River Ganga & its Krishnarjun - Ghat,
Pollution wibutaries the message of Ganga Haldia,
Abatement Pollution abatement

.| Wall Painting on | 3101 | Wall _painting _on _Pollution | 01 | Kukrahati __Jetty | Block Development OF-
Ganga_ Pollution | 2023 | abatement with active public par- Ghat, Sutahata. | fice, Sutahata
Abatement, ticipation the message of Ganga
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Abat

Sttt vt e
ith sensitization with fisherman,

2 Exhibition cum | 03.02. | Stall installation at Ha Haldia. Block Development Of-
paign regarding | to | tion abatement.

paige
Ganga Pollution

Vo T
Campaign ~on | 202

Ganga Marathon, Ghat Par Yoga. | 03
cultural Even, Street Play, Sio-

Haldia_Township.
Haldia &

ki m Amhnm)

1o | gan & quiz Competion the mes- Goonl, Nt | e negh
Abatement 546, | e of G Pollain s stadl,
2003
& TrermatonT 2106 | T Doy 7 Voga o | 07— Ty | Tl Bev o
Yo Dy on 22| e bk i s i Keishnagun - Ght, | Haldia,
Ganga Pollution Bk somcs Ak AR | Haldia
Abatement of Ganga Pollution abllemenl‘
(Vasudhaiba Kurumbakan).
[7 [ Swacha  Hi | 0110, | Cleaniness drives in Ghats Mar- | 02| ukrahati Tty | Block Development OF
| |seva on Ganga | 2023 | ket Places besides river. sit & Ghat.  Sutahata | fice. Sutahata.
Polluion to | Deaw competition n specifc sra- BDO Offce Cam-
Abatement | 02.10. | tegic locations for mass aware- pus
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¥ [l | ST | Syl Campags T N, 57— P Nire o | Bk Devlomens O
| 2023 | Cycling. & other spons event aghat & Kola 1 | fice, Kolaghat
s.m Polson withthe message of Ganga Pollu GP. Kolaghat
Aba tion sbatement
Vi Avarens 0707 Sig w » sl Wi iy o7 07| KTPP P oo Bock Dvelopment OF
Exkibition on | 2024 | various maters and sudio visual Kolagha fice, Kolaghat.
Ganga Polluon |10 | dispay with the message of Gan-
Abatement 1401, | ga pollution sbtement
2024
To, | Beaviowal | 3933 | Lowal Tk performance on the |07 | irigaton bunglow. | Block Development OF
i 024 | theme of river pollution cotrol Mahishadal fice, Matishadsl
communication
activtes
TI- [ Wall_paining | 3832 | Wall paining on the fheme of [ 02 | inigaton bunglow. | Block Development OF
and slogan writ | 024 1o [ river polluion was _ organized Mahishadal fice, Mahshadal
ing competiton | 29.2. | with the help ofschool students, a
024

slogan writing competition was
also held

ey

o"'




TEC Activities undertaken- c

omponent wise

S| Name of IEC Activi- | Date | Key Components/ | No. _of | Place Name of Conducting agency.
No. | ries Activities Prog.
O1 | Display of Flex | 21.10. | Display flex/ banners | 01 olaghat. BDO, Kolaghat
Banners at 05 Durga [ 2023 | with the message of
\m,a Pandals 2023 of River  Pollution
Pollution Abatement  during
Abmemcm ensuing Durga Puja
2023
02 | Disuibution __of | 21.10. | Distribution o | 01 Kolaghat. BDO. Kolaghat.
HandbillsLeaflets | 2023 | HandbillsLeaflets
on River Pollution for aware local peo-
Abatement ple on river poliution
03. [ Mass awareness ve- | 1320 | A tableau with Tive | 01 Various places | District admimistration
hicle on abatement [ 24 to | folk performers was were - covered
of iver pollution | 7320 | used to spread the in 6 river ad-
24 |message on abate- joining blocks
ment of river pollu- - Hald,
tion Mahishadal,
Sutahata,
Tamluk, Sahid
Matingini, Ko-
laghat
d. Ghat Protection: NA
€. Afforestation:
SI [ Nameof | Totalarea | Numberof Affor- | Location of Affor- | Name of the
No | the Activi | of afforesta- | estation with date estation Conducting
ties tion Agency
O1. [ Plantation | 1180 hec- | 2,36000 saplings 1. Gangrachar | Nandigram Forest
ofMan | tare from 15.01.2022 to 2. Soudkhaliu | Beat Office
grove 20.02.2022 3. Kendamari-
Jalpai
4. Nakehira-
ar.

3

e

L

1\.
ov'*

0" X 3

Landscaping and Beauification: NA

List of Best Practices: NA

Any other issues fit o be mentioned : NA
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That the statements made in SaZejraépﬁw true to my knowledge and

belief based on the records available in the office of the deponent. The rest are
humble submissions before the Hon’ble Tribunal.

It is most respectfully prayed that this Hon’ble Tribunal may kindly be pleased to
pass necessary order(s) as deemed fit for the ends of justice.

Identified by me &
Dcponem/
District Magistrate
Anghgadip  Samanta. Purba Medinipur
Enmolmert NO. F/34/1a of 2018. District Magistrate
Advocate Purba Medinipur

W
E
[



made in the afore:

Sl Dereb? veANld declare that the statements
s are true and correct to the best of my knowledge

and information, and I believe that nothing material has been concealed therefrom.

Verifiedat Tamluk on 08" dayof August, 2024

9]

©
O

% Identified by me
%

fArghyadip Gam

Advocate

JEPONENT IS IOENTIFIED AND HAS
SIGNED THIS AFFIDAVIT ON OATH
BEFORE ME ON THE... 0L 0.0
oA T AN
SANTOSH KUMAR MAITI, NOTARY
Kppointed by Govt, of India, Under the -
Notaries Act 1952 (Act No.» 53 of 1952)
o e Disic ipur Judges'Cour
Tamiuk, Purba Mediniour, W.8

anta.
Copolment NO.E[34]1a oF 20l8.

-
Deponent
District Magistrate
Purba Medinipur
District Magistrate.
Purba Medinipur

HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW BENCH.NEW DELHI
0.A.NO. 2002014

In The Matter of
M.C. Mehta.
..APPLICANT
VERSUS
Union of India & Ors.

_RESPONDENT(S)

AFFITDAVIT ON BEHALF OF THE
RESPONDENT No........., DISTRICT
MAGISTRATE & COLLECTOR,
PURBA MEDINIUR DISTRICT

Ms. Madhumita Bhattacharjee,
Advocate
For The State of West B:ngi.\
‘Email: Bhattacharjee madhumita@gmail.c
(M)981 Vs
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HALDIA R Ambedhar Buawan. Aaminisirative Buiding, City Centre
AT P, -Debhog,Hald

Memo No. E\_ﬂ_ﬁ\zc)," : & Date: 0 02.20219

strict Magiswate & Collector,
k. Purha Medinipu

nection withcomplance of ardr passe on 2012023 fthe ke Naiol Green Trbura . G o
S0 P. No. 3727/1985) (LA No. 340/2022).

SLNo. in connection with Order passed on 24- Concerned Authority / Department
TS o ». B i

200/2013{CW.P

No.. snynsuSHIA N 340/2022)

"
Sewaze

Sewage B
The Haldia Municipaity have five numbers of Knals/canais wh
ultimately falls to River Ganga. There are o it

diversion work in the Municipaiity town. There are 25 o o
uncovered nigh drains. All these drains discharges sewerage wate:
through fve numbers of outlets where Haidia

nstalled Screerers to stop the waste from faling irecty into tre
River, viz. Patkhal, Rverside canal, Chunamarakhal, Green Bel
Khal and Jhikurknali Knal. Patikhal carries waste water fro
eleven wards having ward numbers 3.45678.9,10,11,12,14

of twenty-nine wards. River side canal carries water fro
numbers 19,21,23,28,25,26. Chunamaraknal
from ward numbers 15,16,17,18. Green Belt Knal and Jnikurkha

s waste water from ward numbers 11
respectvely. There are severe! rumbers of Nursing fome/Hoso113
213 the waste wate alonguith unreated sewerage waer o
these  Nursing b

me/tjossit oug
Patichal. There dre also several numbers of Incustres under th

Muricipality the polluted waste water of which ultimately fals to
* Rver Ganga througn five number of out falls and The untrest.

Sewage waste which ever are discharged are beirg cleaned and

collected day by day by the Haidia Municipality Conservancy staffs

from allhouseholds, hotels, all institutions , hospitals , Public &

Private ofices, company ets, are stored at nearby Waste Bins.

v After that il the waste are taken by an agency named Ramki or

their transport vehicle. As an agreement was signed betweer
aldia Municipaity and Rami(West Bengal Waste Mansgemen
Ltc), Al the waste garbage whatever has been collected per day

are being taken Lo theirfactory of the said agency for process
& recycing and thus disposed of i scientfcally manner
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The waste are cleaned and collected day by day by the Haldia
Municpalty Coaservancy staffs from all 29 wards lying uncer

Haldia Municipaity area and are stored at nearby Waste Bins
| After that all the waste are being taken by an agency named
Ramki on their transportation vehicle. All the Solid waste

(G T whatever has been collected per day are being taken o ther
PURBA KEDIUR, factory ofthe sad agency(Ram) for processing, & recycing anc
IST. JUDGE CoRr thus cisposed ofin scientically mamner - Singe use of piastic are

s banned and also many of the awareness programs on solid waste.
are organized by the Haldia Municipaity

Haldia Municipaity has no agreement for CRD waste with West

disposal,

Haldia muniipality have %o rollin Regulation of Flood Zone.

v 5io medical Waste: Bio medical Waste:-

WasteManagement Itd(Bio-Medical Unit)

Vi Mining :
Haldia municipality have no ol in Mining

Haldla Municipality
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Item No. 04 Court No.1

BEFORE THE ATIONAL GREEX TRIBUNAL
RINCIPAL BENCH, NEW

al Application No. 1069/20;
(MA. No. 1792/3015, A No. 1735/ 3015, LA N 150/2019 & LA
No. 151/2019)

Nitin Shankar Deshpande Applicant(s)

4 vess @

‘mm o *.mqun
bm of hearing: 30.04.2019 “
CORAM: HON'BLE MR. JUSTICE ADARSH KUMAR GO} WI
. o O BLE M SORTICE & AR =
HOVBLR DR Yac HANoi ERPER WEMBPR

“ For Applicant(s): ‘:ms..m...d Ms. K. Gayat es
For Regpondent () jicimar, Mvnm«fr cpeB

The issue of

craion i o gPchrge stanads for STPe
o WA downvide bBcation ated 13102017 by way of
Burivon (Prosesin plneadiment Rl 2017, agiogt BEaLiN

105 of Schedule-1 to the Environment (Protection) Rules, 1986.

order dated 21.12.2018, this Tribunal noted that untreated or

partially treated sewage is a major source of pollution in the country.
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The Honble Supreme Court in the case of Paryavaran Suraksha
Samiti & Anr. Vs. Union of India & Ors.! directed taking of steps so

that huge gap in sewage generated and treated is bridged.

‘The Tribunal also noted that the proposed standards as per Draft
Notification dated 24.11.2015 issued by Ministry of Environment,
Forest & Climate Change (MoEF & CC) are sought to be diluted by

the impugned Notification as follows:

b &
b

T
T
et

w T Cheme—{

il | ==
3|

“ B | ey
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e
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4. The Tribunal also noted that the relaxed standards will deteriorate

the water quality and degrade the environment and be a retrograde

10175 scC 326
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step. The dilution will also affect the human life and the water quality

of the rivers.

Accordingly, the Tribunal constituted an Expert Committee
comprising the nominces from 1T Kanpur, IIT Roorkee, NEERI and
CPOB which was 1o giv it report aftr examining the best avalable
technologies and best practces and afte refering to the Experts
study on the subjct particulasly CPCB Report on “River Stretches for
Resigflifon of Water Quality, 2014-15° and Wi§prder of this Tribunal

subject of polluted river stretches dated. 18 in Original

Application No. 673/2018 in the matter of News i(em!ubluhed in
“The Hindu” authored by Shri Jacob Koshy titled “Ma r stretches
are now critically poliuted : CPCB". The Tribunal also stay of

ﬂpeﬁl.\on ofthe impugngd Nplmcuuen and application of pre-revised
standards til further Grdes.

2 e >
umrdx'@(. report ha et i Crs “mm.l dated

015 wg\..g R — v st
RIBUVY
n current statub SToer quality of hich flows in India

)

S R o SRR
‘There was need for revised standards for BOD and COD with a view
s e A e e e
need for revised standards for TSS, for Nitrogen (Ammonia & Nitrates)

‘and Phosphorus and for Fecal Coliform.
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‘The Committee while discussing the need for revised the Standards

for BOD and COD observed that:

“Inclusion of COD in sewage discharge certainly offers
advantages i terms of early diagnosis on functioning of STPs
and thus helps in resorting immediate measures/ corrective
actions. This is because analysis of COD is completed within
5 Hours as against 5 days at 20° or 3 days at 27°C for BOD
(Sawyer & Mccarty, V. Edition). Morcover, if Government
wishes to regulate STPs across the county through online
monitoring system in future, inclusion of COD in Discharge
s will prove beneficial for the that cOD.
are quite reliable and readily avai i
et, however the same is not the case with BODser
o rpltont i o, 0D . ﬁ
‘parameter and needs to be included in sewage rge
Standards.”

Whilt, discussing the fieed, for  revised smndmds for TSS the

“ N —— N

ﬁr!’uz!ﬂlw‘pm nce of bact W yﬂm
wastelvaler eannit pg»‘h,ny di Jas the

MJ,d o mm‘u s
et SO ot @

Further the committee observed:

“A well designed and operated conventional sewage
treatment system such as activated sludge process can meet
20 mg/L efftuent TSS discharge standards. Many STPs bases
on secondary wastewater treatment all over the globe are
able to achieve 1020mg/L. TSS without any tertiary
treatment.”
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Further with regard to the need for revised standard for Nitrogen
(Ammonia & Nitrates) and Phosphorus it has been elaborated by
Committee that:

“Nitrogen and phosphorus in all forms are major rate limiting
elements essential for the growth of alage and other
vegetation in water bodies leading to a state called

growth is common sight for not only lakes and ponds but also
slow moving rivers.

tion arises from the oversupply of ts (N &
Q:M P o e
lation of dead alage and plants by microbes Gonsufes
vmm oxygen in the water, thereby creating (th
hypoxie.
Butrophicaton leads to. many problems  related m“
qualty: - =

Bty s oot e s

“m&ws,w g depletion and furhefegoe of

(3 N
i IBUY
e of algal toxins and odors bstances
make

ter unsuitabigffgf human and animal
consumption.”

H

H
~
3

Z

‘The Comaittee has also observed that:

Due to the absence of dilution and worsening of our rivers
and lakes, it is necessary to move towards nutrients (nitrogen
‘and phosphorus) regulations in water bodies.

£
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The Committee while discussing the revised standards for Fecal
Coliforms observed:

“As per "Houses and Household Amenities, Latrine Facilty,
Census of India - 2011, Registrar General and Commissioner,
India"  available  at  hitpi//censusindia.gov.in/
2011census/hio/ Data sheet/ India / Latrine. Pdf; Out of 7.9
Crores Urban Households (UHH), nearty 1.7 Crores UHH ie.
20 %) lacks adequate sanitation. At the same time more than
 lakhs vilages in the country are now open defecation free
(ODF) (hitps:// sbm.gov.in/sbmdashboard_/ ODF.aspx.)

rural parts are covered through Safitary toilets,
% s e ety 2
s the country is unavoidable. This may poSSbry high
Vﬂh tisk owing to the fact that “Sanitation %
collection, conveyance and. treatment s cither abseRt or
inadequate in such areas. Relaxing FC pose
doutitream sdesiunslages that rey o

S s yoesnd
e S TEoNy

e mended

“ ‘ i m{mg..?ou 100
ml‘ (emp] ted)
Hence, 5008013 recommend A potowing guidlines

for treated sewage discharge into surface water which after
some travel may join a drinl

as_source drinking water_as given_in
following Table 5.20

Table 5.20 Recommended Guidelines for Treated Sewage if
Discharged into Surface Water to be used as source of
Drinking Water,
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Parameter | MoEF Standards (A] | Recommended
Values
BOD, mg/L [ 30 Tess than 10
S5 mg/L [ 100 Tess han 10
. mg/L | 100 Tess than 10
Dissolved | 5 Tess than2
mg/L
Faecal ot speciied Less than 230
Colforms,
WP/ 100 mL
nial 1986
wthori

",n oder o achieve the aboue vales, the tectmerd
ol need o be designd forrutrient remove n o to
the conventionl BOD. an S removal. 1 has al
repdfed tat i the ratrnts were removed i the

mertianed in Table 320, then the amount-of chigrine
i oliidibe less at about 5mg/ L

NHe:N (mg/L): Not more than 5, N-total (ma/L) Not more than
10 Fecal Coliforms _(MPN/100 mi) Less _than 230. The
details are provided in Annexure 1."

8. The report further mentions that the stringent standards in terms of

Draft Notification dated 24.11.2015 are not only economically viable
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and technically feasible, the cost will not be significantly high. In this
regard, it was observed:

“7.0 ECONOMIC VIABILITY & RESOURCE POSITION
1. For Nitrifcation (Conversion of ammonia to nitrate), 20-30%
targer aeration tanks are required with additional 40-50 %
aeration demand. The Total capital and O&M cost of the
system increases by 10-20 & 510 % respectively.
2. For further removal of nitrate from wastewater,
denitrification (conversion of nitrate to wa%as/ is needed

ional anoxic tank in the system. ital cost
her increases by 5-10 %. Nevertheless, denit gives
oxygen credit which reduces 25 % aeration nt.

Finally, overall capital and operational cost impli
achieving standards for metropolitan and class-I cities s/
be 2030 %,

4 Thpical totat unit costd (o wastewater treatrment baged o
')Wrﬂ(mz gained in,_Westem |Burope and~the

secoittary treatment (BOD < 2030 ".g/s‘. & 755 850800
SS/mJ ‘while for tertiary

varies betuwe ‘ s
“ usoizs;a g“{(wbxm 0. ma.
The, !ﬂwm hppmx(mﬂtely%iﬁ % which
s g experierce o gl
5. In recent years, mang STPs are constructed. based on
effuent BOD, TSS & TN < 10 mg/L) and.all the well operated
and_ maintained STPs are providing  the desired. effiuent
quality. Some of these STPs are monitored by UT Roorkee in
recent years under several research projects and NGT repors.
The performance evaluation results for 20 MGD Niothi STP, 20
MLD Pappan Kalan STP, 15 MLD Delti Gate STP and 5 MGD
Kapashera STP of Delhi submitted to NGT alonguith 3.0 MID
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ST, Rishikesh, 1 MGD STP, Delhi, 27 MGD STP, Haridwar
ete,, monitored under various research projects is attached as
Annexure 3.

6. CPCB has also conducted study on technological
achievability of proposed standards. Delhi Jal Board has
installed and commissioned 04 STPs on advanced treatment
technology along with coliform reduction facilties.

7. In addition, the following STPs all over India are producing

the desired quality: 1.5 MLD STP, Cubbon Park, Bangalore,

20 gsm, Pahalgam, 3.5 MLD STP, T Rishikesh,
0

STP, IT' Madras, 12.5 MLD STP, 150
TP, Gorakhpur, 17.3 MLD STP, Zira) 18
STP, Sarai, Haridwar, 20.0 MLD STP, Hyder 0.0

D Sangui, Pune, 30 MLD STP, Hyderabad, 37.5 v,

UP Housing Board, Lucknow, 40.0 MLD Kharadi, Pune, 40,

'MLD STP, Hubbali, Karnataka, 45 MLD STP, Mund/

50 MLD STP Kalamboli Nati Mumbai, 54 MLD-STP, Noida,

55.0.MLD, Singanpurel Surat;~56 MLD STP, indi

wm Mtymbai, 130 MLD ST, Nagpur, 137 MLD sTPWq
&

ahin practatexper . the
ss stringent quality standards n auwarded
at much highefiger MLD cost as{@ared fo STPs having

more stringent standards: Plus on a long term basis, new
technologies have lower lfe cycle costs. Other factors which
are encouraging most corporations and contractors to adopt
new  technologies are more compact designs, less land
requirement, less construction time, better material of
construction, less maintenance cost, automation and less

de manpower

in remote locations.”

Annesire-R-T
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9. Accordingly, the Committee further observed that:
“e The new stringent standards are devised considering the
deterirat water bodies of
adequate dilution water in our water bodies. f not stringent

quality standards are not implemented then in the coming
future with more population burden on ivers, situation wil
further deteriorate.

« The greatest beneft of these standards is to achieve all
purpose non:portable reuse quality effuent. Bach STP is to
bgifated as a source of water for rel8gand, recycling,

helping in mitigating drought/climate change in th&country.

i et 2 o reei R i
gy s o g i e kﬂm
unpredictable in the past few years. Climate cl a

recity that should. b addressed and adopted for in
colhing future. t il 90 long way i reducing

P o, -
|V et o o s ol

ch highef:than the treatmetFof s itht
=Yl e

o water from NT ‘water supply
needs of Indore city (approximately @ Rs. 20/cum) is muich

higher than the cost of treating sewage to tertiary level.”

In view of above and severity of depletion of aquatic resources vis-a-
vis the financial aspects related to conveyance and treatment of
water/sewage the committce recommended that the efiluent

discharge for STPs to be as follows:
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« (ST [idusiry | Parameter Sandards
= ° (Applicabl o ll mode of disposal
Tz 3 7
Sewa Tegs —and [ Class 1| Oers | Doep
reat. Metrpoian. | Ces Marine

/ o s O

f/, /wen OF PRCTCE Plants

([ pyrsaveawipur oy |77 5590 5590 [5590 |5590
P

(|0 3062 00T et

Fecal | Desireable. | Desieab | Desireab | Desirable-
colform | 100 1230 |ie-1000 | 1000
(FC) thost Permissi | Permissi

b | Permissitie: | Pemissivi




Prnexure—R-T

Famber | 230 Be-1000 | 10,000 | ¢-10.000
per 1
miter,
PN/ 100
m
“Hega Metropolian Cites Fave o more than 1 crore,
Metropolitan. Cites-Population more than 10 Lakhs and Class-1
Population more than 1 Lakh.
All vlue in mg/except for pH and Fecal Coliform.

These standards will be applicable fyr discharge into water bodies
s wellas fortand disposal/ applicat
These

s yet o be iniated.

The  existing/under construction STPs shall flchieve  these
standards within 07 years from the date of o

n

of 150 times at the point of discharge and a o
1500 mes at g peigt 100m away from dicharge Pt thn norms
fordeep sea marine discharge shallbe applied.

Reuse/Recycingh teated effuent shailbé ,%

State PotAGGrizol Boards/ Plluton, Control s may

ke these fms more sringeyTing i ot the tocat | |
eondiions, -

L2

‘w‘@m SN R p..l'

i e
i T e it
e
diluted standards for Class-l cities, Other cities or Deep Marine
. I

short of the required scientific logic and database. While
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recommending the diluted standards for Class-I cities, Other cities or
Deep Marine Outfal the Committee has not given any cxplanation
with regard to the existing pollution load in these ares, the available
systems in place, the efficacy of the systems in terms of meeting of
norms, the population impacted by deteriorating water quality and
likely consequences on health of people if these diluted norms are
permitted. There is no scientific justfication offered for diluting the
norms for these arcas in which the majority of country's population

iofiao such sardards we el must bl only to new STPs

to the existing ones. Further, there’ ustification for

Un.ap,,m.m of such standards for seven years n@ng sTPs.

Learned Counsel for CPCB and interveners are us justify

dilufion of standards for areas other than Mega Metropolitan Cities or

Ko il i B
“ an MG P'Xv Mempohm‘(iu&'

hec 1 be sorte BB s populat ajor cities or other

ctio Vo T s 1o e (P et snios o

persons living in cities ‘other than Mega and Metropolitan Cities.

The s ity standards

Major population of this country will be affected by diluted standards
and only persons in Mega and Metropolitan Cities will have
comparatively better standards without any valid reason or

distinction. We may note that filters, UV filters etc. are facilities
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mainly available in major cities and not in smaller cities or villages

where the standards are proposed to be diluted.

14, Accordingly, we accept the report of the Expert Committee with the
modification that the standards recommended for Mega and
Metropolitan Cities will also apply o rest of the country. We also
direct that the standards will apply not only for new STPs but also for

existing/under construction STPs without any delay and giving of

sre@es e sants dspovt. N

hu F & CC may issue an appropriate Noti mé
thin one month from today.

& nilin - b
> M\ -~
- .—/’ . g, 1
( / Adarsh Goel, CP

the matter

L, o
W i, A
e R\
“ “EN rRipON
4 % Nagin Nanda, EM

April 30, 201
Original Application No. 1069/2018
SN
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WEST BENGBZL&I@&TRDL BOAI

‘Water Quality of Polluted River stretches of 17 rivers in West Beng
juring

May 2024
R L T
| st | 00xm | 200
| o
Stligori (Upstream) 7.35 75 15
oo (748535 |22
Tl e e[ 7340781058
el v~ [771 {155 885
ovaatomn o el
e w1 |u
ahiT T8 iy 38
‘Gobindapur ey
e |1 130000 54000
Farakka. 7.24 66 2 [ 1100 350
o 7 100w Tas
Khagra
g
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Water Quality of Py r pretgey of Jf rivers in West Bengal
nﬁ:
| T Feal

River Statons
w | ©0 |BoD
sty | (00| B8
v ST o i 71 |58 75
v TALANGL | Downsrcam of Krihna
nagar 7ss |53 25
v Damodar | Disergas 61 (77 225
TISCO resr Dhenm
Damor | g, 77 1 o5
75 5 15
752 &
751 7 2
778 0 6
767
75 5 =
764 3
765 |79 23
3 |13 25 |awo |00 |2
Tvarka | Downsrcam of Tarapih . e e |
| Sighat____ | 6 85 |4 |
v Asasol o 75 23 200 7]
v Rupnaryan | Geonkhall 5 1 22000 | 14000 | 490
Rupnaryon | Kolagha (Down Sam &3 1% 700 (3300 140
Darakesn | Bankura o
a 12} 215|300 a0 (27|
v Tema | Atkaipah B[ 75 08 [11000 [5000 |70
et Atsevoke 65 72 (11340 %0
WEST BENGAL POLLUTION CONTROL BOARD
quality in 2022 compared to 2018
Prory | v T'iatons wHUni | 0N | 800 Feal [ el
| | | e Colform{ | Colfor | steeptoc
| | e | pna0 | miwe
| | om) | 00 | (MeN/10
| m | om)
| elisted | Siabati Ghatal (Downstream) 837 |8 155 |00 |3300 110
Viayuraian, | SuriTown 75 o1 |1 |0 |10 |1
| Kaljani Downstream of Alipurduar 748 |75 |15 1000|8000 |94
} Farola ownstream of Jalpagrt 73 |82 |2 000|800 |54
s |5 |8 EEnr |
J
iabati, Mayuralshi, Kol Therefore,

Polluted River Stretches in West Bengal stands with 13 rvers
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WEST BENGA&?&I%WOL BOA

Mo Oy of Ponid B scalrhen ot 1 i in Wost Benga
during June 2024

Frority | River ‘suuum ‘ P
| | BoD( Coliform
e | wown | 20 e |
| | | TR b ] [T
i Niahanands | St (Upsiram [71 [sa |25 1000 (23000 [0
[Vishanands | RamghatDownswream) | 705 |33 |18 [ 220000 | 50000 | 4900
0 Vidyadhar 741|207 |03 [94000 [ ao0o0 |79
20
Vidyadhari | Malancha Gownsieam) | 71| 148|447 [ 63000 | 27000 | 580
T Chumi Do o gt T |
|78 |3s |24 |70000 22000 |10
o 785 |22 357 [2200  |o20 [7%0
T Viatha hanga | Gobindapur
Tl 2
W anga Farakia ez E
anga Farkia 7 e
anga Rhagn 3 3 7
[Gunga Khagra |
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MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION
New Delhi,the 25th September. 2000

GSR742E)— In exercise of the powers conferred by sections 6 and 23 of the
Environment (Protection) Act, 1986 (29 of 1986), the Central Government hereby makes
the following rules further to amend the Environment (Protection) Rules, 1986, namely.

L) Theo s mey be called the Environment (Protection) Amendment
Rules, 200
@ Saveas e provided in this notification, they shall come into force
on the date of their publication in the Official Gazette

In the Environment (Protection) Rules, 1986,—
(1) In Schedule I, after serial number 89 relating 1o Noise standards for fire

AdeA OF PRACTCE: A crackers and the entries relating thereto, the following serial numbers and
PURBAMEDINPUR entries shall be inserted, namely:

o, ATEE O

Standards for coal mines

1. Air Quality Standards

by nded Particulate Matter (SPM), Respirable Particulate Matter (RPM).
Sulphur dioxide (SO ) and Oxides of Nitrogen (NOX) concentration in downwind
direction considering predominant wind direction, at a distance of S00 metres
from the following dust generating sources shall not exceed the standards
specified in the Tables I, I and I1I given below

Dust Generating Sources

Loading or unloading, Haul road, coal transportation road, Coal handling plant
(CHP). Railway sliding, Blasting, Drilling, Overburden dumps. or any other dust
generating external sources like coke ovens (hard as well as soft). briquette
industry, nearby road etc.
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Tn a water body or its part, water is subjected to several types of uses. Depending
on the types of uses and activities, water quality criteria have been specified to
determine its suitability for a particular purpose. Among the various types of uses
there is one use that demands highest level of water quality or purity and that is
termed as "Designated Best Use” in that stretch of water body. Based on this

ater quality requirements have been specified for different uses in terms of
primary water quality criteria. The primary water quality criteria for bathing water
are specified along with the rationale in table |

Table 1.

PRIMARY WATER QUALITY CRITERIA FOR BATHING WATER
(Water used for organised outdoor bathing)

CRITERIA RATIONALE
1. Fecal Coliform 500 desirable) To ensure low sewage contamunation
MPN/I00 m: 2500 (Maximum Fecal coliform and fecal sreptococes are
rmissble) considered as they reflect the bacterial
pathogeniciy
2. Fecal Streptococci 100 (desirable) The deinble and permuste s re
MPN/100 500 (Maximum suggested 1o allow for fl
Permissible) o okt 23
I change. changes in flow
conditions etc
ZpH Between 6585 “The range provides protection t the skin
and delicate organs lke cycs. nose. cars
etc. which are directly exposed during
outdoor bathing
3 Dissolved Oxygen: 3 mg/l or more The mmmun dissoved _owvgen
concentration of 5 mg easures
bl

necessary for preventing pmdnl:l\nv\ of
‘anacrobic gases

(obnovious gases) fom
sediment

3 Biochemical Oxygen 3 mgl orles "The Biochemical Oxygen Demand of 3

demand 3 day,27°C: mg/l or less of the water ensures

e frcdom fiom  owgen

demanding _polluants and _ prevent
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Roshni Sen, ias G.,E"""":;“.'.,“,‘Jd:m;::
AR Y "PRANI SAMPAD BHAWAN, 5th Floor,
LB-2, Sector 111, Salt Lake, Kolkata - 700 106

Ph: (033) 2335 2742 (O), Fax: (033) 23350271
E-mail : acsenvwb@gmail com

T Date: 1600772024
The Secretary,

Ministry of Jal Shakt,

Department of Water Resour

Rover Dvelopment & Gona Revention,
Govermment ofIndia

Sub: Issues related to Flood Plain Zone in West Bengal

A\
Ny
Ref: Letter from ACS, Environment Department, Govt. of W.B. dated 26 July,2022

‘Your kind attention i
from time to

drawn to the fact that the Hon'ble National Green Tribunal (NGT) has

e, passed orders on floodplains, their identification and demarcation by the State

concemed. Th fssue of demarcation o lood plai zone has ben dealt wit by the Hon'bl Princpal
MC. Mehta—vs- )

In this connection, 2 letter has been issucd by this Department vide Memo No. EN/1653/3C-
2412021 dated 28* July, 2022 (copy enclosed) mentioning details of the issues and seeking your
guidance in the matter as to how to address the multiple ssues related to floodplain demarcation and
management in West Bengal due to its unique geographical features.

s one agan equeted o kil ofe your guidance i he matr 85 1 how West Bengal
should address the multiple issues mentioned above related to floodplain demarcation and
‘management.

Yours faithfully,
i L

Additional Chief Secretary to
the Government of West Bengal

Enclo: as stated



ment of West Bengal
|h|\nrlmem of Environment

Priani Sampad Bl 3* Floor, LB- 1, Sulllake City, Kolkata=106
No. EN/I653 /3C-24/2021 July 28,2022

From :: Vivek Ki
‘Additional Chief Secretary o the
‘Govemment of West Bengal

To :  TheSecretary
Ministry of jal Shakii
Department of Water Resources &
River Development & Ganga Rejuvenation
Govenment of India

Sub: [ssues related to Floodplain Management in West Bengal
Ref: Qudee of o't Natorsl Gree Trbunal pusedin
0.A.2002014 and 0.A. 65(THC) of 2016/EZ

sir

Your kind attention s drawn to the fact that Hon'ble National Green Tribunal (NGT)
has, from time to time, passed Orders on floodplains, teir identification and demarcation by
the States concerned.

2. An Expen Commitice under the leadership of Dr. Sunando Bandhopadhay,
Department of Geography, University of Caleutta was constituted to demarcate floodplain
zones in Ganga and Bhagirathi- Hooghly river basin of West Bengal. A copy of the said
report is enclosed for ready reference. The findings of the Expert Comilttee are summarised
below:

‘The plains drained by the Ganga and its principal distributary. the Bhagirathi-
Hooghly measures 42,371 sq.km in the State of West Bengal.

Considering five highest magnitude flood events of 1995-2020 period for five
overlapping zones, it was found that 33% area of the region is subject to inundation
¥ flood.

. The inundated area spreads over 226 CD blocks of 14 districts.

Estimated population (2021) residing in this area is 76,250,487 and the average
population density is 1629/sq.km.

5
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V. Some of the most dcnscly populated b;ocks cluding some major urban pockets,
Tocated close to the principal rivers are susceptible to flooding.

3. The Irigation & Waterways Department was requested to examine the report of the
Expert Committee and give their observations. The observations of Irrigation & Waterways
Department are stated as follows:

It is worthwhile to mention that the Hon'ble NGT in its order dated
29/05/2019, stated that such identified floodplain will have to be declared as “No
Construction” Zone. It has also been mentioned in the report that the identifiéd
floodplain s a densely populated area, having an average population density of
1629 /square K M and 35% being urban areas.

2 Considering above, it is suggested that only the full river path while

ling at the Highest Flood Level (HF.L) of last 25 years (1995-2000). is

jentified and declared as floodplain for the purpose of imposing restriction on
activities with the

3.2.1 Such identification will be applicable for all the river stretches of main
Ganga-Padma Riser, Bhagirathi- Hooghly River and all its tributaries.

3.2.2 Incase of no embankment on either side of the river, the extreme points
of the banks considering the meandering of the river in last 25 years,
will be considered for the demarcation of floodplain.

323 In case of no embankments on both sides, the distance berween the top
of two embankments will be considered for the demarcation of

loodplain

324 In case of embankment only at one side of the river, the width of the
river between the top of embankment on one side and the extreme point
of the bank on the other side considering meandering in last 25 years,
will be considered for the demarcation of floodplain.

3.2.5 Considering very high level flood discharge through the river Ganga in
case of Malda and Murshidabad districts, an additional strip of land
along the river bank or embankment on both side of the river, beyond.
the provisions, stated at (3.2.2), (3.23) & (3.2.4) above will also be
demarcated as floodplain to provide additional space for the river, the
width of which will be fived on case to case basis on further study.

33 It pertinent to mention the definition in ‘Floodplain’ embodied in
the draft “Flood Plain Zoning " bill, sent by Ministry of Jal Shakti, Government of
India in 2021, includes any river channel and the adjacent low land susceptible to
natural flood inundation during period of maximun discharge due to overtopping
or beach of river embankment or natural bank or due to unfavourable outfall
condition like existence of high tide level. So considering above, it is suggested
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thatdemarcation of ﬂnm;u ;,\- 1 ] d /rgu,rcd on the assumptions and

ssessed

analogy stated above.

4. On08.07.2022, a meeting was chaired by the Chief Sccretary, Government of
West Bengal with the stakeholder Departments to discuss implementation of NGT's
Orders on loodplain, the Report of the Expert Committee and the respective
observations of the Departments concered. Afler a thread-bare discussion, the
following decision was taken:

4.1 *It was agreed that unlike uper riparian States. the deliaic West Bengal,
having a wide expanse, is extremely fertile, densely populated with sizeable urban
pockets and ecologically productive. While the Ganga and its tribularies in the
upper catchment is enclosed by valley walls, the Bengal delia is absolutely flat
The Hon'ble Tribunal has clarified that ‘the distance for no construction zone is
1o be measured from highest flood line at least in the last 25 years." In West
Bengal, the HFL went beyond Indo-Bangladesh border during 1998 and 2000

/4.2 Accordingly, it was felt that the unique geographical characteristics of West
Bengal make floodplain zoning diffcult in the framework stipulated by Hon'ble
National Green Tribunal and the Ministry of Jal Shakti, since going by the
available flood data, a very large part of the State of West Bengal s geographical
area would fall within the floodplains of the Ganga river systems and. its
tributaries. The House agreed that dealing with the issue of floodplains in lower
riparian States falling in Ganga delta, requires a region-specific approach. It was
decided that a representation would be sent to Ministry of Jal Shakti highlighting
the impracicability/ difficult in implementing the current guidelines in respect of
West Bengal, and seeking their advice on how o proceed further in the matter. "
(Copy of the minutes of the meeting is enclosed).

5. Inthe light of the above facts, you are requested to kindly offer your guidance in
the matter as to how West Bengal should address the multiple issues mentioned above
related to floodplain demarcation and management.

Yours fathfully,

‘Additional Chief Secrefary to the
Government of West Bengal
Enclo: as stated
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Memo No. 2.0 /18-742001(P1X) Date 21072023

The Member e
Cenal Polbon Conrol Board
Paribesh Bhav

ot v Nagar

Delhi -~ 110 032

biect: Annual Report on Bio-) 2022

sie

Enclosed please find herewith the Annual Report on the status of the implementation of Bio-Vet

Waste Managemen Rules in the State of West Bengal for the year 2022 as per prescribed forma

in the Rules.
You fuithfuly

Mo

Member Sccretary

Encl: As stated above.




37181

io-medical 3888614

DB .w.mm.nmw
© Bic-medicalvast gencraion by beddd hopils (i kg day). 3279952

i) Any other: Nil

(7) Bio-medical waste treatment and disposal

by Health Cs

(@) Number of | and

) Total bio-medical d a0d disgosed by cap

(b) Bio-medical waste treatment and disposal by Common Bio Medical Waste Treatment Faciltes (please:
enclose detals asper Part 4) Pl Refer to Annexure IT
(i Number of Common Bio Medical Waste Treatment Facilites in Operation : 07

(i) Number of Common Bio Medical Waste Treatment Facilities under construction: 08

(i) Total bio-medical w

e rested in kg/day: 38886.14
(i) Toul

(8 Total no. o violaton by:

& Health Care Facilies (bedded and nor-beded): 143

(i) Common Bio Medical Waste Treatment Facilies: 6

(i) Others (please speify): Nil

(9 Show cause notcesdirections issued to defaulers:
Health Care Faciliies (bedded and non-bedded): 143

) Common Bio Medical Waste Treatment Faciltis: 6

i) Others: Nit
(10) Any other relevant information:

() Number of workshops / trainings conducted during the year: 1634
(i) Number of occupiers installed liquid waste treatment facliy: 963
il Number of captive incinerators complying with the norms: NA
(i) Number of oceupiers organized trainings: 322

™ Bio-medical

(vi) Number of Annual Report

A o2
5 i of Corimea Bl Ml Wi Tt Fcon thr v Il Onci Onine
Emission Monitoring Systems: 07
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Part 4: Information on Common Bio-Medical Waste Treatment and Disposal Faciltes (for the previous
calendarYear 2022)- . Refer t0 Annexare I1
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oty | o [ | Woe | W T s
S i | o s
Toume | b o e
Ftr [fon o A £ |
T T
T 5
| e Quan
Dty |
s T £
Tngning i




Annesure- R

| &= Bt
aTr T I
@) Total Number of Bio-medical

Common Bio-Medical Waste Treatment Faciltes 132
(9) Listof Health Care Faclities not having membership with the Common Bio-Medical Waste Treatment

Facilities and neithr have captive reatment facliies: Nil

(©) Number of 5 Waste y
(@ Number of Accidents reported by the Common Bio Medical Waste Treatmen Facltis: Nil

s




Name of the
State Union

Territory

West Bongal

ties:

(e generation by health care units and treatment & disposal of Bio-

Number of | Bio-medical Waste | Bio-medical Waste Treatment and dis
Health Gener (in Kg/day)
Care Units Ka/day) Incineration Autoclaving
] 10738 ol —amsa G073
i [ Saus.a1 164060 6601
North 24 Parganas
7 Woadl 1390.18 147593 2We611
G Taodai W56 WA 451
A 26 119799 3 = e |
13976 R 163293
Nadia 2
PRSI E ¥ wiar sa47 s |
Murshidabad
BT e o RI80 35135 T T
Purba Hardhaman 3 iy L
a5 20166 7002 077 30166
5 91505 79431 12074 o |
507 W77 w23 10556 [
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Page?

A




Anhemure- R VL

ECXa

2739

o146

A

EEan




| il
u“ﬂ
|

!
ﬂ
rﬂ

HREHREE AT

Lk i|

;‘“3

H
i




()
Fund released to the UW;4 Zer Ring Fenced Acc

20232
Sl.No|  Name of District Name of ULB/Agency
Murshidabad Jiagan] A
Kolkata Kolkata MC
Bidhannagar MC
[a flot2h tareene) Executive Engineer, MED, Barasat 137.53800
Coopers Camp 09200
6| i Santipur 98500
Sainthia 91000
8 ki) Rampurhat 31300
9 Hooghly Arambag 00000
0 Purba Medinipur Tamluk 000
KIMDA 10031.79200
SUDA 4150.58100
0.00000
South 24 Parganas 0.00000
Howrah 0.00000
Total Release 2023-24] _20293.17900
20242 Rs. Inlakh
SL.No|  Name of District Name of UL8/Agency Amount Released
Kolkata Kolkata MC 4300
Purba Bardhaman Burdwan 83898
Executive Engineer, MED, Bidhannagar 21.76600
=2 North 24 Parganas o 877500
Total Release 2024-25| __364.81098
20657.98998

** The indicated fund includes release for NMCG in different Ganga Towns
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Nombeof S
s\
ST Ve e ey Compomer A e 20
No.| Progamme oL~
T. | Ganga  Utsav | 04.11. | Cultural Events focusing on the | 01 Haldia To»msmv}wdu Dev. Authority
2028 on Ganp| 2022 Kimain Gha, | i,
Pollion .
ey
Wt g o 707 STk [ Bok—Drdopmen
Gang Polloion| 2123 Gt S | O S
o e
G rolmionshamen
R G S ot i o Do
R e Ot Sutn
Polsionshaemen.
wmscw
ol P ool

Block  Development
Office. Mahishadal

Exhibition on
Ganga Pollution
batement

various maters and audio visual
display with the message of
Ganga pollution abatement,

Programme  on e el w”wnn
| | Ganga Pollution | 10 F river ganga along Township Gl
Abatement 2005 | wih snsiaion with fsheman. Haldia
2
5[ Viision  Life | 03.05. | Ganga Marathon. Ghat Par Yoga. Fldia Township, | Faldia Dev. Authoriy,
ampaign  on 2023 | culural Event, Street Play i, 80O,
Ganga Pollution |0 | Slogan & quiz Competiion the Gk NahishadalKolaghat
Abatement 05.06. | message of Ganga Pollution Mahishadal
023 | abatement
& Toermaional [ 2106, | ernatona Day of Yoga on e | 01 | Falds Townsip | Halda Dev. Author.
Day on ver suengthen River- Krishnarjun  Ghat, | Haldia,
Ganga Plluion pwp\c connect with the message
Abatement anga. Polluion abateme:
gt Kammttam]
7. Swachbia P 0110, | Cleanliness drives in Ghats [ 02 | Kukraha __Jeuy | Block __ Development
Seva on Ganga | 2023 | Market Places besides rivr, St & e s Ol St
Polluiion o raw compeition in specific BDO  Of
Abatement 0210, | strategic locations for ~ mass Campus.
2023 | awareness generation about River
pollution abatement
Vil [T | Sl Complp e [ P e[ Block  Development
Day 2023 Cpaig i i Kolaghat & Kola offe, Kolaghat.
Ganga. Pltion with the message of Ganga GP. Kolaghat
Abatement Folluon et
[ Mass Avareness Setting up a sall with Qisplay of |01 | KTPP Fair ground. Development

Kolaghat.

ook
ot Kolaghat
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5
Development
e, Mahishadal

0.
change  and 024 | theme of river pollution control Mahishital
communication
T [Wall painting | 252 | Wall painting on the theme of | 02 | Inigation bunglow. | Block  Development
and  slogan | 024 o | river pollution was organized Mahishadal Ot Mottt
writing it the help of school students, a
competition slogan wriing. competition was
also held
T2 | Display of Flew | 21.10. | Display Ml banners with the | 01 | Kolaghat BDO, Kolaghat
Bamners st 05| 2023 | messaze of Riv tion
ren Abatement during ensuing Durga
Pandals 2023 of Puja 2023
River Polluton
Abatemen |
T3, | Distribuion 0T | 21.10. | Distribution of Handbils Leaflets [ 01 | Kolaghat BDO, Kolaghat
Handbill'Leafle | 2023 | for aware local people o
on River pollution
Pollution
Abatement
T3 [ Mass awareness [ 1320 [ A wbleau  with Tve folk [ 01 Diswic adminisirstion
vehicle on | 24 1o | performers was used to spread the
abatement  of 7320 | message on abatement of river
tiverpolluion | 24| pollution




Name of Programme: G:
Place: Haldia Township Kishnarjun Gh, Haldia.
Date: 04.11.2022

Name of District Ganga Protection Committee: PurbaMedinipur, West Bengal
Name of Programme: Wall Painting on Ganga Pollution Abatement

Place: Kukrahai jetty Ghat, Sutahata.

Date: 31.01.2023
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Name of Prograrmme: Etiition cum awarencss campaign regarding Ganga Polluton Abatin r\,“ neE S
o AN N/é
e 0302 3023 0 1202202, 1025546

i IMI o] W&‘
bl = [y

Name of Distrct Ganga Protection Committe: Purbal
Name of Programme: Cultural Programme regard
Place: Geonkhal, Mahishadal,

Date: 28.03.2023.

edinipur, West Bengal.
a Pollution Abaterment
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Name of Programme: Ganga Marathon under Mission Life Campaign

Place: Haldia Township, Haldia&Geonkhali, Mahishadal
Date: 03.05.2023 o 05.06.2023.

Name of Distict Ganga Protection Commitee: PurbaMedinipur, West Bengal.
Name of Programme: Internarional Yoga Day
Place:Haldia Township KrishnarjunGhat, Haldia,

Date: 21.06.2023




Annexaregoxr

Name of District Ganga Protection Committee: PurbaMedinipur, West B
Name of Programme: Swachhata Hi S

Place Kukrahati, Sutahata.

Date:01.10.2023.

Hame of Dt Ganga rotecton Cormite: uta i, West Brgl.
Name of Programme: World Unity

Place:Pansi More, Kolagh.

Date: 31.10.2023.

Name of District Ganga Protection Committee: PurbaMedinipur, West Bengal.




Place:KTPP Fair Ground u
Do 07,01 2034t 14.01 2024

Name of District Ganga Protection Comittee: PurbaMedinipur, West Bengal.
Name of Programme: Display af Flex’ Bannersat 05 Durza Puja Pandals 2023
k.

Place:05Durga Puja Pandals under Kolghat Dev.
Date: 21.10.2023




